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The 20" March 2017
No. 1Pa/Stha-04-10/2016/1558/P.R.—In exercise of the powers conferred under
proviso of Article-309 of the Constitution of India, the Governor of Bihar is pleased to make
the following Rules to amend the Bihar Panchayat Service Rules, 2010:-
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1. Short title, extent and commencement — (1) These Rules may be called the
Bihar Panchayat Service (Amendment) Rules, 2017.

(2) It shall extend to the whole of the State of Bihar;

(3) It shall come into force at once.

2. Proviso of Sub-rule (ii) of Rule 6 of the Bihar Panchayat Service Rules, 2010 shall
be substituted by the following:-

" Provided that for promotion such Panchayat Secretaries shall be eligible who
have acquired educational qualification as per Rule 7(i) and who have been in service
for a minimum of 10 yrs and whose maximum age does not exceed 55 yrs. on 1st April
of promotion year, and who have been fulfilled the others conditions determined by
the State Government."

3. Sub-rule (2) of Rule 7 of the said Rules, 2010 shall be substituted by the following:-

'"(2) Age Limit:- The age limit for candidates for general competitive examination
should not be less than 21 years as on the date fixed by the Commission, and not
exceeding the maximum age limit determined by the government (General
Administration Department), from time to time."

By the order of the Governor of Bihar,
ARVIND KUMAR CHOUDHARY,
Secretary to the Government.
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